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M A T T E R S  U N D E R  R U L E  377

.-(i) D e ma n d  f o r  d ir e c t in g  t h e  A r c h a e o -
l o g ic a l  Su r v e y  o f  In d ia  t o  g iv e  u p

' PROPOSAL TO DEMOLISH SOME OF THE 
STEPS OF THE BRAHADEESWARA
T e m pl e  in  T h a n j a v u r  in  T a m il  
N a d u .

S H R I  S . S IN G A J R A V A D IV E L  (T h a n -

j a v u r ) :  I  w is h  to  b r in g  the fo l lo w in g  

m a tte r  o f  u rg e n t  p u b lic  im p o rta n c e  

l o r  the  a tten tio n  o f the  H o u s e  u n d e r  

R u le  377.

“ T h e  B r a h a d e e s w a r a  T e m p le "  

p o p u la r ly  k n o w n  as the  B i g  T e m p le ,  

s itu a te d  in  T h a n ja v u r  T o w n  in  T a m il  

N a d u  is  o f  g r e a t  h is to r ic a l a n d  c u l-

t u r a l  im p o rta n c e . T h e  sa id  te m p le  

w a s  co n stru c ted  b y  the  g re a t  R a ja  

R 'a ja  C h o la n  o f  the  C h o la  D y n a s ty .  

I t  a t t ra c ts  la r g e  n u m b e r  o f  p i lg r im s  

a n d  to u ris ts  n o t o n ly  fro m  o u r  M o th e r -

la n d  b u t  a lso  fro m  o th e r  cou n trie s .  

T h e  A rc h a e o lo g ic a l  S u r v e y  o f In d ia  is  

n o w  in  c h a rg e  o f  the  m a in te n a n c e  o f  

th e  T e m p le .

In  th e  sa id  T e m p le , th e re  a r e  16 

step s in  the  fro n t  c o u rty a rd , fa c in g  the  

g ig a n t ic  N a n d i  (B u l l )  a n d  le a d in g  to  

th e  M a h a m a n d a p a m  b e s id e s  th e  n a r -

r o w  step s  on  e ith e r  s id e  o f the  en -

t r a n c e  to  the M a h a m a n d a p a m . T h e  

16 step s w h ic h  a r e  a b o u t  9 m e te rs  w id e  

co n n ec t the  c o u r t -y a rd  w ith  th e  M a n -  

d a p a m  w h ic h  is  a b o u t  16 m e tre s  a b o v e  

a n d  a r e  m a in ly  u se d  "by the  d evo tees  

to  re a c h  th e  M a n d a p a m . F u r th e r , th e  

V a h a n a s  fo r  the  a n n u a l fe s t iv a ls  a re  

c a r r ie d  a lo n g  th e se  steps. T h e se  

s te p s  w e r e  co n stru c ted  b y  th e  M 'a ra -  

th a s  lo n g  a f t e r  th e  C h o la s  to  fa c ilit a te  

th e  d evo tees .

N o w  it is learnt fhatthe A rch aeo lo -

g ic a l  S u r v e y  <5f I n d i a  "has p ro p o se d  to  

demolish the 16 steps on the ground  

th a t  the step s b u i lt  b y  th e  M a ra th a s  

ta k e  a w a y  th e  b e a u ty  f r o m  th e  f r o n -

ta g e  o f  th e  b ig  tem p le  co n stru c ted  b y  

'th e  Cholas.

T h e  r e m o v a l  o f  th e  16 s te p s  w i l l  

c a u s e  in c o n v e n ie n c e  a n d  a ffe c t  

th e  se n t im e n ts  o f  th e  d evo tees . T h e  

o th e r  n a r r o w  s tep s  o n  e ith e r  s id e  to  

th e  e n tra n c e  to  th e  M a h a m a n d a p a m  

ca n n o t  a ls o  s e rv e  th e  p u rp o s e  in  th ese  

d a y s  w h e n  la r g e  n u m b e r  o f  d e v o te e s  

a n d  v is ito rs  a r e  th ro n g in g  the  sa id  

T a m p le  d a ily .

In  th e  sa id  c ircu m stan ces , the  

M in is t e r  o f S ta te  h o ld in g  in d e p e n d e n t  

c h a rg e  o f  th e  M in is t r ie s  o f  E d u c a t io n  

a n d  C u ltu re  a n d  S o c ia l W e l f a r e  sh o u ld  

b e  p le a s e d  to  ta k e  s u it a b le  s te p s  to  

m a in ta in  th e  sta tu s  uo  in  the  in te re s t  

o f  th e  p u b lic .

( i i )  C a u v e r y  W a t e r  D i s p u t e  i n v o l v i n g  
K e l r a l a , K a r n a t a k a , T a m i l  N a d u  
a n d  P o n d i c h e r r y .

S H R I  T . R . S H A M  A N N  A  (B a n g a -

lo re  S o u th ):  T h e  C a u v e r y  D is p u te  is  

p e n d in g  fo r  o v e r  s e v e r a l  y e a rs . T h e  

S ta te s  co n c e rn e d  a re  K e r a la ,  K a r n a -

ta k a , T a m i l  N a d u  a n d  P o n d ic h e r ry .  

T h e r e  is n o t  m u ch  o f p ro b le m  b e tw e e n  

K e r a la  a n d  P o n d ic h e r ry .  T h e  d is -

p u te  is  m a in ly  b e tw e e n  T a m i l  N a d u  

a n d  K a rn a ta k a .  T h e  p o in ts  o f  d is -

p u te  a re  m a in ly  th e  fo l lo w in g :  —

( 1 )  T h e  v a l id it y  o r  o th e rw is e  o f  th e  

1924 a g re e m e n t ; an d

(2 ) T h e  p ro tec t io n  o f  th e  e x is t in g  

A y a c t  o f 28.2 la k h s  o f  a c re  in  T a m i l  , 

N a d u  on  75 p e r  cent d e p e n d a b ility .

K a r n a t a k a  h a s  m a d e  it  c le a r  th a t  the  

1892 an d  1924 a g re e m e n ts  w e r e  not  

v a l id  on  the  fo l lo w in g  g ro u n d s—

1. T h e  a g re e m e n t  w a s  m a d e  w h e n  

M y s o re  w a s  n o t in d ep en d en t.

2. B e fo r e  1947, the C o o rg  D is t r ic t  

(w here  C auvery  takes its birth ) and

K o l le g a l  T a lu k  w e r e  n o t  p a r t s  o f  o ld  

M y s o re .

3. At that time, Mettur Dam in 
Tamil Nadu was not Constructed^


